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No. CG/F/CGPDTM/DL-04/2988 April 17, 2026

Public Notice

All stakeholders are hereby informed that due to maintenance activity,
all e-services related to Design, Geographical Indication (GI) (e-filing, public
search & e-register) and Journal services for all the IPR’sunder the
administrative control of O/o0 CGPDTM shall remain unavailable and the
affected timelines shall stand extended, in accordance with the following

schedule:
Downtim From To Extension of affected
e timelines till
1. 18/04/2026,7 | 22/04/2026,11: 23/04/2026, 11:30 P.M.
A.M. 30 P.M.

In case of payment failure, in line with the prevalent practice, a
screenshot along with the details of the application/matter should be sent
immediately, without any delay, to the email ID of Design Helpdesk (ipo-
helpdesk[at]nic[dot]in).
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Office of the Controller General of Patents, Designs
Trade Marks, Registrar of Copyrights & GI



